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Help to Marut] Limited by M/s
Innocenti

9061 SHRI ISHWAR CHAUDHRY'
Will the Mimster of INDUSTRY AND
CIVIL SUPPLIES be pleased to state

(a) whether M|z Innocents, the
makers of Lambretta in  Italy are
bemng permitted expanmon by trans-
ferring to India most of their plant
to manufacture scooters and even such
parts thereof which are being and
can be manufectured by Indians them-
selves;

(b) whether Mis Innocentr's “Trac-
tor Division’ also, is being permutted
to help Maruti Limited to manufac-
ture the engines for their gmall car;
and

Written Avewers

(¢) the detaily in this regard and
Government's reaction thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL. SUPPLIES (SHRI A &
GEORGE): (a) No, Sir.

(b) No, Sir.

(e) Does not arise.

Sectiom Officers’ grade (Limited
Departmental Examination),
1975

9062 SHRI R R SHARMA- Wil
the PRIME MINISTER be pleased to
state;

{a) whether the amendment of the
Cential Secretanat Service Section
Officers’' Grade (Lamited Departmen-
tal Competitive Examimnation) Regula~
tions, 1964 vide notification dated 24th
December, 1974 has been given retros-
pective effect 5o a5 to enable the pros-
pective candidates to take the Sece
tion Officers’ Grade Examination, 1875
alongwith the candidate; who had
already applied 1 response to earller
rules,

(b) if 8o, the number of Assistants
of the Central Secretariat Service
who will be adversely affected by it:
and

(c) the steps taken to mitigate the
grievances of the gffected Asmstants?

-

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFTAIRS, DE-
PARTMENT OF PERSONNEL AND
ADMINISTRATIVE REFORMS AND
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI OM MEH-
TA): (a) No, 8ir,

(b) ang (c¢). Dp not arise.





